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O R D E R 

02.03.2020  Arguments of Learned Counsel for the Appellant completed. 

 List the appeal as ‘Part Heard’ for the Arguments of Learned Counsel for 

the Respondents before this special Bench on 26th March, 2020 at 2 o’clock. 

 

 
  [Justice A.I.S. Cheema] 

Member (Judicial) 
 

 
 
 

         [Justice Venugopal M.] 
Member (Judicial) 
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Member (Technical) 
 

 
Basant B./md / 


